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GOVERNMENT OF NCT OF DELHI Petitioner(s)
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Mr. Arkaj Kumar, Adv.
Mr. Navanjay Mahapatra, Adv.
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WPC 669/2024

UPON hearing the counsel the Court made the following
ORDER

IA No 227831 of 2024

1 By an order dated 4 August 2023, Justice Jayant Nath, former Judge of the
High Court of Delhi was appointed to discharge the duties of the Chairperson
of the Delhi Electricity Regulatory Commission (DERC).

2 By consent, the appointment of Justice Jayant Nath to discharge the duties of
Chairperson of DERC, shall continue notwithstanding any issue in regard to
age.

3 The Interlocutory Application for clarification is disposed of.

(CHETAN KUMAR) (SAROJ KUMARI GAUR)
A.R.-cum-P.S. Assistant Registrar
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